19 6, e APML & 1N ' Do tmear | 1%

- b v ] ETTRRI ST .Y

b 2 3 4
si. Department of Persomme [and A mi~ ‘

sisseative Refoxms . . . 1,33,38,000 aseee 5167240 1,284¢0
§, Pohiee . .. .. 314680000  $0,00,00 ISNI4LILCO B,90LELC0
. Cemws e e w . 6I,44,000 . 3071880 "

54. Other Expenditure of the Ministry
of Home Affairs . . . 32,7529,0C0 6,21,87,000 1,59,76,42,0¢0  31,09,36C0

§5. Delini « s+ s« . 18,087,000 B,35,05,000 93,5437660 41,65.24,5c0
$6. Chandigarh «+ . 2,63,91,000 TOLEGCCO 13,44,94.0C0  5.9.48,cc0
87. Andaman and Niccbar Islards . 3,83,02,6¢0 1,61,72,c0 17.65kcc6  B.§ shecc
$8. Dadraand Nagar Haveli « 3L,44,0C0  22,61,0C0 1,57,23.0¢0  I,13,£4,¢0
%9. Lakshalweep . 53,13,000  18,05,cco0 2,65608c0 gcas (e
MINISTRY OF SHIPPING AND TRANSPORT Motion moved:
“That the respective surrs not ex
MR. DEPUTY-SPEAKER We take ceeding the amounts on Revenue

Account and Capital Account shown

up di on and voung on the De- in the fourth Column of the Order

mands for Grants relating to the Mini~.

try of Shipping and Transport, for ma‘ t‘;:":’d ‘“b‘:‘:np“‘id::‘dz
which four hours have Leen allotted Ums necsssary
fray the chargas that will come in
course of payment during the yeir
Members present in the House who ending the 31st day of March, 1877,
desire to move their cut motfions may in regpect of the heads of demands
Send slips to the Table within 15 entered in the second column there-
minutes indicating the sema] numbers of aganst Demands Nos 79 to 82 re-
of the cut motions that {hey would like lating to the Mimstery of Shipping
to move. and Transport”

Demands for Grants, 1976-77 in resp ect of the Ministry of Shipping and
Transport.

e

No, of Name of Demand Amount of Demand fcr Amcunt of Degnasd for
Demand ame Grant on aocoimnt voted by  Grant subm ‘ered to the
the House on 23-3-1976 wote of the Howse

X 2 3 4

Revenyue itat Revenue tal
Ro. Ghil - Refonve  Copm

79. Minustry of Shipping and Transpert 40,99,CCO . 3,04,93,5C0 .

80, Rosds e« s+ T34idd000 I3,80,14£C0 67,232,320 69,00,68,cC0
81. Ports, Light hotues sl Bhipping .  4,15,13000 34,92,07,0c0 20,75,67,0€0 172,00,9¢.0CC
82.Road and Infand Water Tramsport 1791000 290,90.000  $5,53000 IOI4,Y,C0
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SHRI BHOGENDRA JHA (Jama-
gar) 1 beg to move

“That the demand under the head
‘Roads’ be reduced by Rs 100.”

[Need to connect Fortisganj wnth
Muzaffarpur Darbhanga highway ac-
ross Kamla and Kost mvers(l)].

“That the demand under ihe head
‘Road’ be reduced by Rs 1L0"

fNeed to Link the roads on the
Nepalese border with those mm North
Bibar 1n order (o faulitate the border
traffic(2) }

SHRI S A MURLGANANTHAM
(Tirunelveli)« I beg to move:

“That the demand under the head
‘Road and Inland Water Transport
be reduced to Re, L.”

[Failure to evolve a umform taxs.
tion and management policy in the
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[Bhri 8. A, Murnganapttm})
case of roed tramsport undertak-
ings (9).)

“That the demand under the head
oud and Inland Water Transport’
be reduced to Re, 1™

[Failure to check cost of operation
of road transport industry and tahe
measures to check the ring by
monopoly houses in the manutacture
of chgssis, spare paris, tyres and bat-
teries(10)]

“That the demand under the head
‘Road and Inland Water Transport'
reduced to Rs. 1.

[Failure to reconstitute and convene
the Central Tripartite Industrial Com-
mittee for Road Transport Industry to
discuss the problems of workers and
#hat of the industry(11)].

“That the demand under the head
‘Road and Inland Water Transport' be
reduced to Re. 1.”

[Failure to bring State Road Trans-
port Undertakings at par with other
public sector undertakings and coavert
the non-returnable loans into equi
ty(12)].

“That the demand under the head
‘Road and Inland Water Transport’
be reduced by Rs. 100"

Failure to give workshop apprentice
conductors of DTC regular scaleg of
pay(13)].

“That the demand under the hesd
‘Road and Inlang Water Transport
be reduced by Rs. 100.”

[Failure to pay allowances to over
20p conductorg who were sent from
training school and were ulilised 1n
advanced booking section for regular

duties (14).

“That the demand under the head
Road and Inland Water Tramsport,
be reduced by Rs. 100.”

APRIL o, Hove

DG, Wy 1
{Vishation of the awabd of the Indus-

vary, 1975 (15).

“That the demand under the hend

‘Road snd Inland Water Transport”
be reduced by Rs. 100.”

[Failure to bring drivérs and con
ductorgs m Delhi Transpoet Corpbratiun,
under regular scales of puy aller six
months' gervice in accordance with the
agreement gigned with the DTC
Workers' Union(16)1,

“That the demand under the head
‘Road and Inland Water Transport’
be reduced by Rs. 100,

[Failure to contral heavy losses o
the Delhi Transport Corporation(i7)).

“That the demand under the head
‘Road and Iniand Water Transport'
be reduced by Rs 100."

{Failure {fo provide a full time
Chairman and Vice-Chairman for Deihi
Transport Corporation (18)].

“That the demand under the head
‘Road and Inland Water Transport’
be reduced by Rz 100"

[Failure to check the move of ihe
Delht Transport {»rporation Board o
hand over DTC riutes to the prinaic
operators under the plea of unccono-

muc routes (19).

“That the @emand under the head
‘Road and Inland Water Transport’
be reduced by Rs 100"

[Failure of the D=lhl Transport C'r
poration to have rnly standard sz
buses in Delhi instead of & numter o
mini buses(20)]

“That the demand, under the head
‘Road and Inland Water Transport
be reduced by Rs. 100.”

[Failure to end overtime sad pav the
wages due for doyble dyty in Delhi &
DTC employees 21).



M9 PG, IBETT  CHAITRA 13, 188 (S4KA)

“Thmt the denaand under the head
‘Read snd Inland Water T'ransport’
be reduced by Rs. 100"

[Failure to provide drinkiig waler
facilities in many new depots in Delbi
wherg pure water iz not available (2).

“That the demand, uades the head
Hoagd and Intmd Water Transport'
‘be reduced by Rs. '00.”

[Failure tp provide fajr inqary end
opportunities to renly to show cause
notices to 300 employees of DTC
whose services have been nominated
Tor alleged acts of misconduct (23),

“That the demand, under the head
‘Road ara Inland Watee Transport'
be reduced by Rs. 100.”

{Failure to keep the buses of the
Delbl Transport Cec.rorati~n it so that
they consume the standard Limit of
mobil oil (24).

“That th2 demand, under the head
‘Hoad and Inland Water Transport’
be reduced by Rs. 100."

|Failure o m-ke aiv-olable good
quality of mobil oil for use in DIC
buses(25)].

“That the deinani, under the beud
‘Road ani Irlara Weler Trugseert
‘Roads’ by reduced by Rs 100.”

(Failure to review the recommen.
dationg of the Standing Committee of
Mrangport Develppment Council om
Road Trangport in its meeting of 5th
July, 1974 (28).

“That the demand under the head
‘Roafl gnd Inland Water Trang et
be reduced hy Rg 100

[Failure to take steps fo check the
increase in sccidents due to defects in
buses and i» ros? surface and v en-
sure safely of passengers(27)).

“That the Aemand under the !md
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[Need to replace a large number
of overaged vehicles ¢f Road Transport
Undertakings (28)].

“That the demend under the head
‘Rocd ang Tuls 4 Water Transport’
be reduced by Rs. 100."”

[Need to set up a chassis manufap-
turing unit in the public pector (29).

“That the demanj utder the head
‘Road and Inland Water Transport,
be reduced by Rs. 100."

|Failure to undertake a comprehen-
sive review of Liw working of the Motor
Vehicleg Act (30).

“That the den an| vrder the head
‘Road and Iulara Waisr Transport
be reduced by ILis. 100,”

|Failure to enact legislation to pro-
vide uniform scales of pay to all cate-
gories of workers in road {ranspo:st
throughout the country(31}}.

“That the demanj under the head
‘Roads’ be reduced by Rs 106

[Failure to Evolve a rational and
coordinateg rail road policy(32)].

“That the demang under the head
‘Roads’ be reduced by Rs. 100.*

[Failure to ensure efficient main-
tenance of nativnal highways and pre-
venting misuse of funds by contrac-
tors(33)1].

“That the demang un-ler the head
‘Roads' be reduced by Rs. 100.”

{Need to spe=i up the construction
of hghway theaugh India for the Great
Asian Highway{4i)].

“That the dem ‘nl under the head
‘Roads’ be reduced by Rs. 100"

[Neglect for mainienance of hridges
on national and State highways (35).

“That the demeor.; under the bead
‘Roads' be reduced by Rs. 100."

[Need to devole special caxe to the
West Const Highway in view of the
monsoon conditions and the sparws
rallwsy track in the area (36).
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“That the demand under the head
‘Roads’ be reduced by Ra. 100"

[Failure to evolve a system of road
network to the backward regions to
connect them through feeder roads
with the various State and national
highways (37)].

“That the demand under the head
“Ports, Lighthouses and Shipping’
be reduced to Re. 17

{Failure to nationalise the steve-
dores in keeping with national poli-
cies (38)],

“That the demand under the head
‘Ports, Lighthouses and Shipping’
be reduced to Re. 1"

[Failure to conduct a timely re-
view of the work undertaken by the
task forces get up after the emer-
gency for implementation of the 20-
point programme (39)].

“That the demand under the head
Ports, Lighthouses and Shipping'
be reduced to Re. 1"

[Feilure to ensure housing for all
employeeg of Kandla port and dock
workers at Gandhidham resulting in
emsuring hardships for all employees
{40)].

“That the demang under the head
“Ports, Lighthouses and Shipping’
be reduced to Re. 1.”

[Continuing delay in setting up a
National Apex Body for port and
dock workers with representatives
from the three Federations of these
workers (41)).

“That the demangd under the head
‘Ports, Lighthouses and Shipping
be reduced to Re. 1.7

[Fsflure to get up bilateral nego-
tistions of wage revision for port and
dock workers (42)].

APRIL 3. 9%

DA, 1oty 7

“That the demand under the hesd
‘Ports, Uighthouses sud Ehipping”
be reduced to Re 1.°

Cooperative Society Limited, (43)].

“That the demand wnder the head
‘Ports, Lighthouses end Shipping”
be reduced by Rs. 100"

[Refusal to the Madras
Port United Labour Union., (44)].

“That the demand under the head
‘Ports, Lighthouses and Shipping”
be reduced by Rs. 100."

(Failure to eliminate corrups ofi-
cers from the Port administration
(45)1.

“That the demand under the head
‘Ports, Lighthouses and Shipping”
be reduced by Rs. 100.”

[Failure to ensure the full imple-
mentation of the Zambre award for
Bombay Port and dock workers
(48)]

“That the demand under the head
*Ports, Lighthouses and Bhipping
be reduced by Rs. 100.”

(Violation of ugreement regarding
the mode of discharge of Murate of
Potash cargo by 4 Company in Vi
shakapatnam Port (47)

“That the demand under the head
‘Ports, Lighthouses and Shipping’
ba reduced by Rs. 100."

[Refusal to reimburse to employers
of Kandla Port cost of ayurvedic me-
dicine us is done in Cochin Port
(48]

“Thet the demand under the head
‘Ports, Lighthouses and Shipping’
be reduced by Rs. 100.”

{Faflure to have detailed discus-
siong with recognised gng registered
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uniong iz ports and docks with & view
to effecting economies and taking
tnilateral decigions instead. (49)].

“That the demand under the head
‘Ports, Lighthouses and Shipping’
be reduced by Rs. 100"

{Need to ensure proper dredging
of Caleutta and Haldia Poris and to
. effect early settlement regarding
Farakka waters fn this regard, (50)].

“That the demand under the head
‘Ports, Lighthouses and Shipping’
be reduced by Rs, 100"

[Need for speeding up of Vishaka-
patnam Outer Harbour Project and
Tuticorin Port works. (51)].

“That the demand under the heed
*Ports, Lighthouses and Shipping’
be reduced by Rs, 100."

[Need for improving efficiency of
port railways. (52)].

“That the demand under the head
‘Ports. Lighthouses and Shipping’
be reduced by Rs, 100.”

{Illegal suspension orders against
the office bearers of the Vishakapat-
nam Harbour and Port Workers’
Union (53)].

“That the demand under the head
‘Ports, Lighthouses and Shipping'
be reduced by Rs 100.”

{Insistence of Ministry in under-
taking verification of membership of
uniong during Emergency (34)].

“That the demand under the head
‘Ports, Lighthouses and Shipping'
be reduced by Rs, 100."

{Failure to grant recognition to
Egra and Rajbagan Dotckyard Work-
ers’ Unjon. (85)].

“That the demsnd under the head
‘Ports, Light} and .
be reduced by Rs, 300"
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[Failure to absorb temporary and
casual workers in the Tuticorin Port
who were earlier engaged in the Tu-
ticorin Harbour. (56)].

“That the demand under the head
‘Ports, Lighthouses and Shipping’
be reduced by Rs, 100.”

[Delay in making permanent daily
rated labour in Kandla and other
porty with more than three years of
service to their credit. (57)1.

“That the demand under the head
‘Ports, Lighthouses and Shipping’
be reduced by: Rs, 100.”

[Failure to grant house building
advance to Class ITI and Class IV em-
ployees as done in other major ports
{58)1.

SHRI C. K. CHANDRAPPAN (Te-
Nicherry): 1 beg to move:

“That the demang under the head
‘Ministry of Shipping and Trans-
port’ be reduced by Rs. 100.”

[Neglect towards development of
the minor ports (58)].

“That the demang under the head
‘Ministry of Shipping and Trans-
port’ be reduced by Rs 100"

{Failure to take measureg for pro-
viding sufficient loading and unload-
jng work in minor ports (80}].

“That the demand under the head
‘Ministry of Shipping and Trans-
port' be reduced by Rs. 100.”

{Need for speedy construction of
bridges om N.H, 47 (63)].

“That the demand under the hgad
‘Ministry of Shipping and Truns-
port' be reduced by Rs. 100."

[Need for earlier completion of
Valapattanam bridge on N.H. 47 (84)]

“That the demand under the head
Ministry of Shipping and Trans~
port’ be reduced by Rs. 100."
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[Need for setting up & merchant mﬁ‘mmwm co-
navy achool in Kerala (68)).
“That the demand under the head :’:mmfm) : 3q-
of Shipping and Trans-
ETIATLET AT

[Neeq for providing more financial
assfstance to Kerala State Shipping
Corporation (86)].

“That the demand under the head
‘Ministry of Shipping and Trans-
port’ be reduced by Rs. 100"
[Need for further modermsation of

Cochin port (67)].

“That the demand under the head
‘Ministry of Shipping and Trans-
port’ be reduced by Rs. 100"
[Failure to provide funds money

for the construction of Azheekal port
in Cannanore district, Kerala (68)].

“That the demand under the head
‘Ministry of Shipping and Trans-
part’ be reduced by Rs 100.”
[Failure to provide fundg for the

modernisation of the minor ports at
Alleppey and Quilon in Kerala (68)]

“That the demand under the head
‘Ministry of Shipping and Trans-
port’ be reduced by R< 100.”
[Failure in completing the National

Highway connecting Trivandrum with
Bombay through the West Coast
).

“That the demand under the head
‘Ministry of Shipping and Trans-
part’ be reduced by Rs, 100.”
[Revision of the earlier decision to

construct a bridge between Mootha-
kunnam and Kottappuram on NH 47
to connect Ernakulam and Trichur
distriets in Kerala (71)].
“That the demand under the head
of Shipping and Trans-
’ he reduced by Rs, 100.”

[Decision taken to construct a
bridge on N.H. 47 connecting Gothu-

ruttd and Kottappuram (72)],
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“The construction of the Dar-
bhanga-Forbesganj road is not yet
sanctioned. A Committee consist-
ing of the representatives of the
Ministries of Shipping and Trans-
port, Finance, Defence and Flann-
ing Commission has been constitut-
ed only for considering ways and
‘means for the flnancing of this pro-
ject, specially the construction of
Kosi bridge on this route and its
immediate approaches....”
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SHRI N, E. HORO (Khunti): There
are many areas in our country which
#re still backward and one of the
reasons why they are so is that they
do not have the intrastructure, Roads
are a vital part of that infrastructure.
This* Ministry which is in charge of
transport and shipping has been doing
good work in the border areas; they
have also been helping the state gov-
ernments in the:ir attempts to build or
repair the roads. This department
should gve more assistance to the
state governments because over the
last two decades it has been said that
the state governments have not been
able fo buwild the infrastructure due to
paucity of funds. In this connection, I
will specially mention Orissa and Bihar,
and slso the eastern and northeastern
region. If those regions are given good
roads and 1if the rivers and riulets
are provided with culverts or bridges,
those arcas would automatically de-
velop. Let not the Union government
leave it to the State governments;
fhey should give financial aid
to the stale governments. 1 want
to mention one or two points in
this respect. In Chota Nagpur, we
have a national highway which goes
#rem east to west. Chotanagpur is not
connected with areas in Orissa or
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Madhya Pradesh. National Highway
No, 33 should be joined with thet na-
tional highway which goés from Cal-
cutts to Bombay. This means that you
will have to build a bridge over a river
at two places in Ranchi distriet—at
Simdega and Majatoli. I am mention-
mg this because those roads are of
great economic imporfance to Chota-
nagpur. As 1t 15, Cholanagpur 1is
Joined neither to Orissa nor Madhya
Pradesh by roads, without these
bndges.

With regard io national highway
No, 2, it 15 found that the same work
is done every year. The same bridge
1s reconstrucied or repaired every year
or the sume length of road is repaired
year after year. What 1s happening
appears to be that the contractors res.
ponsible are not doing their proper
job, there iz poor engmeering and
they are nol using f{he required per-
centage of bitumen and stone chups and
all those things with the result that
they have to repair the road every
year. The Mimstry should lock into
these matters. I{ {he hon. Minister
wants. I shall gve him specific instan-
ces that I have come acrcss. Much
money is being wasted on the same
work again and again,

1 was going through the repart, The
border roads orgamsation has done
some good work. I was wondering
whether the government should mot
combine the diflerent organisations
like border roads organisation, central
road transport corporation, mter_-state
fransporl commission, centr‘al inland
waler transport  corporation, ete,
Whv don't vou bring all of them to-
gether and make one or {wo viable
Corpotations nslead of having 80
many organisalions, because they are
bound o overlap. The Bo@er De-
velopment Board has been doing good
work in the border areas. You can
change its name and can also wutilise
its services in other areas. That is the
tvpe of organisation with a good repu-
tation, in which people have confidence.
Now. if you ask differenl contraciors
to do the job, they will waste money
and material,. Then you cannot ex-
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work. 1 would therefore request the more, Moreover, the mm‘ﬂm

Hen'ble Minister to take this point into
eonaideration.

I would also like the Miftytry to
bay more attention to the Eastern
areas which are having ports like
Hakha and Paradeep. If proper sur-
vey is made !n the Eastern region,
minor ports could also be constructed
in those areas. I want that the Minis-
try should take this point info con.
sideration so that the Eastern area
whick has a large hinter-land can play
its role in the economic development
ot the country. By this the entire na-
tion will benefit. I request the Minis-
try to consider this point also

*SHRI R, N. BARMAN (Balurghat):
Mr. Deputy Speaker, 8Sir. I rise to
speak on the Demands for Grants of
the Ministry of Shipping & Transport
for the vear 1978-77. At the very out-
set [ will speak about the working of
the Delhi Transport Corporation. In
Delhu the people have to depend on the
bus service alone for going from one
place to another and the D.T.C. is the
only orgamsat-on which provides for
passenger transportation, In other
wonds the DTC enjoys a monopoly in
bus service in Delbhi. Now, the mono.
poly has its advantages as well as dis
advantages. Due to absence of any
cempetition, the fares can be raised at
will. But can we wash our hands off
all responsibility by raising the fares
only? If we examine the accounts of
the DTC for the lasi five years, we will
find that it i» continuously running at
a loss. During the last two years the
bus fares have heen raised at least
twice Once when all the buses were
marked “Express” as a result of which
every passenger had to pay five paise
more. On the second occasmon the
fares were raised by Introducing the
Central Terminus System., Under the
present system the buses coming from
varioug directions termineie at the
Central Secreteriat and the peopls have

—— . S—— ——

Rs, 50, The price of the

tickets han also been raised to 1.25.
In spite of all these we have f to
arrest the loss of revenue, Why is it so?

upto Mareh 1975 the amount of accum-
mulated loss of the DTC ran into 40
crores of rupees. ] will like to know
what is the amount of the
loss at present and why this
belng incurred. In January 1975,
per kilo.metre income ot the DTC
84 paise and the per kilometre expendi-
ture was Rs, 1.2, That means the loss
fncurred was 98 Paise per kilometire in
January 1075, We know that after the
emergency the sale of tickets have
gone up, But we will have o see
whether improvement have been affect-
ed in other Branches also. It is seen
that on an average about 30 per cent
of the buses Lie idle every day. We
should find out why is it so particularly
since the proportion of new buses at
present is fairly large. I was surpnsed
to learm that the DTC's own buses run
on an average 202 kilometres each day
but the buses of private operators
under the DTC run about 247 kms each
day. Why this difference? The Public
Undertakings Commuttee of Karnataka
has published a comparative report of
the bus services in various States. |
will guote a few aspects of that report:

i

Operational  S-aff 1971 1972

per  vehicle

Trivardrum . 550 530
DTC . . . 11-80 884
Bangulore . . 835

— S

This shows that the operational staft
on the DTC is much more as compared
to other Stetes. It naturaly results in
higher expenses. Can we not cut oo

#The original speech was deliveredin Bengall,
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tils expenditure? Again 1 wit] quote
sbeut bud utilieation Feomm that veport:

Bu Unitiaton wm wn
e .., 693 73'9
BEST . . . 901 86-8
BTS . . . . 881

This showg that the buz utilisation in
Delhi iz the least,

s

Km. Km.
DTC . . . 197359 144975
BEST . . 313,198 332,815
Bangalowe 1,37,248  1,89,188

From 1his we see that the life of new
engine in the DTC 1s almost half of
that in the BEST. This also needs an
explan.ition. In 1974 a ‘one-man Com-
mittee’ was conatituted which was
called the Pimputkar Committee, The
Commitiee has submitted jts report
but I t«lo not know how far its recom-
menda 1ons have been implemented. 1
will orly say that the expenses of the
DTC nwst be reduced and it is not an
ympossible proposition, Sir, we have
“Publi: Undertakings Committee” of
Parliarient and Dr. Dhillon was at one
fime the Chairman of that Committee.
If we request that Committee 1o pre-
sent an exhaustive report on the
Metrojolitan Bus Services of Delhi,
Caleutia, Bombay and Madras, then we
can mike a comparative study and try
to fing out where the fault lies with
the D''C and how to reduce the ex-
penses and effect economy.

I will say a few things about
it of Caleutta. With a view to
angladesh we have recently
to draw less than 40,000 cusecs
ler from the Farakka Barrage.
2 Barrage was constructed to
the port of Cualcutta from silling.
t¢ the draw ' of lesser guantum
of waler, the desilting process will be
hampered. The sccumulation of silt
st Caleutta port will again go up
Therelore, I will Uke fo know whether
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the Government has srranged for any
special dredging operation side by side,
Unless this is done the conditions at
Caleutts Port will deteriorate. The in-
come of the Caleutta Port is corffou.
ously going down. Twenty years ago
Calcutta was the second biggest port
in the Commonwealth. But today it
occupies the 6th pomtion among the
Indlan ports. The merchandise that
used to pass through Calcutta port is
now being diverted to other ports, Out
ot 40 Bhipping companies only six are
located in Calcutta at present. This has
in turn affected the employment poten.
tial. The improvement in marilime
trade during the last 20 years has not
brought any benefit to the Eastern
Zone of our country. 1f you go through
the Merthant Marine Directory, 1974
you will find that in January 1974 the
number of people employed from Cal-
cutta in merchant ships numbered
11,96, agamst thai, the number of peo-
ple taken from Bombay was 11,271, {e.
abmost 10 times more people were em-~
ployed from Bombay. About the mcome
from repairs to shups the picture is
the same. In 1972.73, the income from
repairs to ships at the ports on the
Eastern Coast was Rs. 0.88 crores.
During the same veriod the income
from ship repairing at the ports on
the Western Coast was Rs 5.61 crores
ve, almost 5 times more. This silua-
tion should be remedied and the Cen-
tre has a responsibility In thix maiter
I wall tequest the hon. Minister to
ponder wny the income is geing down,
He should see how the income of the
Calcutta Port can 'e augmented. If
the repaining work. at least, can be
increased then some employment op-
portunities can be provided to the
people of Calcutta. We should re.
member that out of 8 million educattd
unemployed on the emvioyment regis
ters, about 2 million are in West Bengal
alone. That means 1/4th of the edu-
cated unemployed in the whole country
belong to West Bengal. This is a very
alarming situation,

One more point, Sir, and I will
conslude. In the strategic voad develap-
ment programme of 1971, it was &n-
visaged that a road will be construcied
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ffom Dplkhola ;20 Hilli via Raigen)
Kallzan), Baniadpur, Gamgarsmpur
and.Belurghst. The portn  Latween

vla and Ra:ganj was consiructed
gnd the work was halted there. The
portion from Raiganj fo -Hilli has not
been gonslructed, Now, the (enire says
that further work would be ‘taken up
by the State Governments. Buttthe
Angneial position of the State Govern-
ment 15 weak. Sinde this road has
strategic importanece 2wl request the
Central Government Ao dttaplete thus
projecl. 8ir, the sireich ‘'of ‘the Nation-
al Higaway No, 31 between Maldab
and R:igan; is i very poor' condition.
If prop..r attention is paid 18 the repair
to this stretch of road, it will greatly
benefit the vehicular (raffic on that
road. fince 1t ¥ not possible at pre-
zent to construct a railway line between
Balurghat and Maldah via Lashkarhat
rue to financial constraints, I will re
quest the hon. M:nister to construct «
road :t least conne~ting the -above
piaces. This road will greatly cut the
istance between Caleutta -and Balur-
ghat vihich 1s a mustrict headquarter
and fa‘litate communications 1etween
the tw» places. Beinz a border road
along Bangladesh this has further
strateg.c umportance 1 will therefore
again urge upon the Minisier that this
Balurghat-Maldah road via Lashkarhat
may b tohen up and completed hy the
Centra, Governmeni. 1 suppori the
demanis of the Ministry of Transport
and Sripping and with that I conclude

S

SHR( C. M. STEPHEN (Muvattu-
pucsha). Mr Deputy-Speaker, Slr, 1
rige ta support the Demunds, In the
inatter of national development, ship-
ping will have an increasing role to
play, With the long maritime coast
that we have, wilh the expanding
foreign trade that we have, we have
to mttain the goal of self-sufficiency
1 all sectors of economic lufe It is
of absolute necessity that in the field
of shipping, India attains a place of
absolute pre-emirience. It is with this
gou}l in view that in the Fifth Five
Year Plan, schemes were drawn up
end targets were fixed. The targets

proAT Y
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cqvered .improvement ‘of the ports,
ln;provemeut of the B { fa-
cilitis, expamsion of thy ‘ton

under the Indian fleet, lope
Ment of training facilities of
sea-men, the entire fleld has teen

" sought to be covered and we are mak~

ing some advances in differeit areas
also. But the fact remains thai:eight
ffiillion tonnes of shipping that was
fixed as targel when we framed the
Fifth Five Year Plan, wa.are even now
lagging behind by around 4.5 million
tonnes. Two more years are there for
the completion of the Fifth Plan and it
looks unlikely that we will be able to
reach the figure that we have thought
ol. There are‘two questions. On what
basis and under what calculations was
't that the Planning Commission and
the Shipping Ministry postulated B8
million tonnes as the réachable target?
And if the target fixed by the Planning
Commission and by the Shipping Min'-
stry was a realistic target, what exact-
ly have been the factors which inhibit-
ed the raising up of our tonnage to
that Lmit. Either our calculations
have misfired or eome factors might
have intervened As far as T could
cge, no major factor which could not
be anticipated at the time of framing
of postulation rolls up subsequent to
it. Now, anyway, an eflort has got to
be made

One importan{ point that I woull
like to make is that we are at a stage
of take off as far as smpping develop
ment 1s concerned. Mazor nrolems we
have, but those pioblems have got to
he met also A large number of prob.
lems are coming up before us and tak-
ng 1 view all these problems, propo-
s.ils have been made before the Minis-
t1» by the National Shipping Board
with which 1 had the occasion to bhe
associated, that an 10 depth enguiry has
not to be done for evaluating, prospert-
ing and placing a comprehensive re-
wort before the Government, The pro-
blems and the challenges are multi-
farious We have got to face foreign
competition on the one hand, and the
shorlage of shipping facllit.es on the
other, We have got the sliortage of
finances for assisting the expansion of
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shipping and problems about the sail-
ing facilities. We have to take into
account the immensity and multifari-
-.ous character of these problems. The
National Shipping Board which is sup-
.posed to be:an advisary body at a high
level, had recommended to: the Gov-
ernment 3 or 4 years back, that there
must be a' committee””. The Govern-
: ment considered it and rejected it ten-
tatively., The Board, under another
chairman, considered this matter again
and recommended, again, that this
must be done. The Board, df which
sI was the chairman, considered the
matter again and made the recormnmen-
.dation that there must be a compre.
hensive committee. The Board is a
high-level body, with representations
of the MPs. elected ‘by this House—5
or 6 of them. It comsists of the heads
of the departments. Ministries, repre-
sentatives of the work-men and repre-
sentatives of the shipning-interests; as
such it is a very high-level body, It
should be made use of. Under the
Merchant Shipping Act, the Board has
a major role to play. The Board re-
peatedly makes a representation that
in the interests of the shipping indus.
_try, an in-depth and comprehensive
look is absolutely necessary. If that
Board., for which an. Act was formu-
lated. is an important body, it should
be taken seriously. When the Board
with three differert constitutions suc-
cessively recommend that it is absolu-
tely necessary, it is wrong if the gov-
ernment takes up an attitude that it
is a_matter which can be ignored, If
that were so, I would humbly ask why
exactly is a body like this set up? T
have gone through the entire Report.
I do not find any mention even about
the existence of the Board., This is
not an attitude which you must bring
to bear on a body with such represen-
tations like representatives from this
House—six in number. My own ex-
perience as the chairman of the Board
is that no policy question was referre:d
to it for ascertaining its opinion. No
opinion or recommendation given by
the Board was ever taken seriously.
No head of the devartment who was
a member of the Board ever cared to
attend the meetings of the Board. This
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is the attitude of- the bureaucratic
machinery to--a body consisting even
of MPs. Is this fo be the “attitude in
an era when. we .speak about democra-
tic ﬁunctlonmg And - 1n'mivement .of
public: opinion? Can you possibly have
a;body which. cquld be. more represen-
tative than this,.as far a§ the different
interests of the shipping industry are
concemed” This . Board is re-consti-
tuted as’ a matierof routine. . Chair-
men_are being re-appointed. . I can
say this.freely. a5 1" have resigned

‘from the chairmanship. , This experi-

ence should not be repeated. There
is no word about it in the entire Re-
port. You :are spending money on ft.
If you do not .want it, why. keep.it as
an ornament? You can’ dissolve it;
but if you want it and Jif yoéu want
to go through the farce of this, elect-
ing 6 members from here, you should
take it seriously.. One more subject.
ie. ‘about the super-tanker berth at
Cochin. Here. is. the report wherein
I find projects with allotments to the
tune of Rs. 20 crores, Rs. 40 crores
and RS, 60 crores. Anyway, Mr. Bha-
tia, my friend, is the Chairman now

.of the National Shipping Board. Don’t

_take that Board lightly.
-care of any recommendation that it

Please *ake

might make.

THE MINISTER OF SHIPPING
AND TRANSPORT (DR. G. S. DHIL-
LON): The day I assumed office, I
attended your valedictory meeting.

SHRI C. M: STEPHEN: That is wwhy
I emphasize this.. I thought that now
that Dr. Dhillon is the Minister and
now that Mr. - Trivedi who was a
member of the Board fs in charge cf
it—he knows what' contribution the
Board can make, I will tell this. You
should * - make the best use of the
Board. You cannot have a fornm
where all ‘things connected with ship-
ping can be collected as in a crucible.
At the same time, if you are ignoring
the Shipping Board in vital matters,
why have it at all?

Coming back to .the super-tanker
berth in Cochin, this was sanctioned
in 1973, It had to go through a long
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crores. The rest is Made up by ' re-
clamation and sale of lgndy With an
expenditure of Rs, 25 crores you can

accepted after detailed consideration.
Now somebody gets g very bright
brain-wave, saying that alternative
transhipment is possible in the deep
sea and so we have to consider whe-
ther that can be resorted to. For that
a new committee is going to be ap-
pointed, A committee has gone into
the whole thing, the whole report
wag sent to the Shipping Corparation,
Admiral Nanda went into the matter,
he reported the matter back finally
and now, in the year of Grace 1876,
after three years have gone, the Gov-
ernmment have decided to appoint a
committee, representing the Ministry
of Finance, Ministry of Transport and
Shipping, Ministry of Planning and
the Ministry of Petroleum to go into
the whole thing.

I am humbly making this submia-
sion. When Government takes a de-
cision finally and you go shead with
it, if somebody gets another idea of
transhipment, even it it is feasible—
under the Heaven many things are
feasible—you cannot go on like that.
It 18 not merely a question of a
super-tanker berth; it is not the only
thing. Along with that, you are de-
veloping the entire area; a new Co-
chin is developed. Ra 50 crores
worth of development tikes place.
While your investment would be only
Rs, 25 crores, and that Rs. 28 crores
also, according to some estimates,
will be paid back by the Cochin fe-
finery in a period of four years.

DR, G. S, DHILLON: After all, it
is a super-tanker. The ideag behind
it should also be super-ideas.

SHRI C. M. STEPHEN: Super-ideas
also should not remain mere ldeas
They should materialise,

Before ! sit down, may I raisz my
voice in support of lakhs of workmen
who are engaged in the sailing ves-
sels? This is a sector which we can-
not ignore. There is a large number
of workers in the sailing vessels, un-
cared for, completely neglected, who
perish without any insurance cover
They are sheer human chattel. Sore
thought has to be given to them
Since the sailing vessels have got @
significant part to play in the deve-
lopment of the coastal trade of this
country and In the trade with the
Near East this sector has to be look-
ed into,

With these words, I support these
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lmgrar ad) a2dy &+ wrrarar &
Prag et as 12 TadHz A qEHy VS
21 faag & 7 @A g IRt as |z
Atz Y @w 0T & AgT ¥
42w AT ¥ wal fRegTar
# it A% fag A @ 3 A
war w2 fe 3% oo 3 ¥
Wy st g3 g af 9, Ffew w
% 42 9F A FAr ¥ 1 AT WAL
T3ty wfms 3y f§ gawr
37 17 ¥ ) 7¥ 39 IRG F AW
W wege win ¥ 3@k fem sz
fafarz: &Y d4Tzw o fear war
21 38 qreY uSA }, Tw o @wmw A
g gwidY SFiET ma ¥ & gae)
®E O Fex FATAT QT |

i ofas af DAAT AT g .
afea fRe fraza &2ar sgar g f&
7z 9Er Fiam ) 4 ad 91
g% adr aFar Tifew |
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TIT A AT ¥ TR FT YT
MIE T & § gAFT wor Ay @
fe s Y g6 s a 48 2
a7 3o WX & fog W arg AT
®rgr ad §1 mmwr feqréda
TS wxar 4ft & @ feard¥e
I FIaT &, ¢ T €T TEAHS
T Fq F@T T

#y ansd) v fe foe 1973-74
FO9T € Arérel @A AT Y
33 feyz ¥ ae gar f5 4m$
sz 7 ¥ T qar faar
¥iga $ AT M ¥ 138 T ww
1 ®We TEAdE Flar £ WES
FAT FHIT FEAT TN I3
“F1 2faY IR g0 weIq Fow |
uFt a2 & oY e & fau a8 27
F 16 W@ g & 1 37 foE
% g7 18 9T faar ¥ —

Minimum and maximum time taken

by the Ministry to sanction major
road works costing Rs. 25 lakhs each
in the Fourth Plan.

M Aa WA I (9T
Ry e 45 A GAET #w

feqie # ogdy wrzm  ogY o aga
ZEEr Adr | IF W ¥ i—

“Transport plays a very impcrt-
ant role.in the economic growth of
a country. A well-knit and co-
ordinated system is considered 1o
bz the life-blood of the nation's
commerce and industry.”

Aea @3 & g oary e w@t
931 Z A1 g4 Awa gAr g
argr F0 daa ¥ gngie ¥2a
T 100 =ATgC fHat @iz ¥ 64
frar ez 13 da ¥, dargie
fFzm o 144, wE . F 143, §%T
FqAY F g7, fraesntwme
139, smra ¥ 272 [T 3fewr
¥ a2 24 & 1 TE2  TMOEY

Ta eTER {1 WY FoRa
FI &

AR MBS WA Fw w2z
TIHE  FIAT B oWOH 21 FAR
F QF I Fifeizds wNT Fay
@l g, I ;T gei@ g 7 IaFT
FH ITET AF FaT 1 =Y Afgw
&g 21 FO9 L L 1 ¢
Aifefiszz ad=a a1 & g
W@y 3, |y w5 FW g femr
a2

wam Az s sfear 7 Wi At oY
MR Ig W TENHE & TE
sstmm 2 fafs aw 2 f
FIH QF FIAT g, AIX FGU 60
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[aﬁ:m =T arrn] i _
ar %1 2zq ?r“ ifm 's':fﬁf-qu
F2d 3. fF 75 FA grrr% g3E 7T
fear ﬁrrq | #fEA §27 @ ETAR
2. FJF g, gA S aFAIE § )
F"H EESC I T 2

“Utlllzatlon of the 1mp0rted. md

Rs. 21 crores ".did not exceeds, 40
per cent of the .available working
hours}; often it was 10—20 per ‘cerit
only. .In some cases, the machinery
which was allocated to the State
Government could not be put to
proper use for the followmg" rea-
sons.” En!i

aaad g g€ 2 77 a‘r
*1@?{ F a’r" o rfi’r
ﬂ'l‘ﬁit 7z 9 2T A F :fg"r
ﬁm?é?waxasﬁﬁrne&:a‘#
WTFT AT FLT 21 WAH WK
UIEIE  F- AB gAMAIT &3
BT &, WiRT WAL AZ 1 IAMAAT
2y & 1 faw & 903w &
Fiz & T | WAATA T&T FL |
Faa< Uz wfezzgaza ar fkfE
F 9z § qar wwar g f& Og
fgargdz zrf =0T =™ fas =
fag &% sz § 5 22 mIqdew

& qar fear sg

o\u

ag T A B AT g |
It is not a question of today.

ZA AR A HaT AT § —

“The biggest irritant at present
seems to be the Octroi duty. The
industry s not against paying this
tax but the manner in which it is
collected at present. Thousands of
truck hours are daily wasted by
waiting at gctroi and other check-
posts. ...It also increases the fuel
cost substantially, at least by 30
per cent according fo our estimate.”
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gro faeadl 4. %I WOT. F HFIJ B,
e % deire. & giaars fabwee @
g :ﬁzia—-r AT RL AT Eir
= . fEI‘uTEﬂ' a o &2 &I oEr owem
fear, -t At & o 3! :

“The. €ommittee _regret to note
that although number ‘of commit-.
tees " ‘including Roag Transport
Taxation Enquiry - Committee have
emphagised -the immediate necessity
of abolishing these check-posts and
octroi dutses. by substituting them
by an alternative -form of taxation
and . there is a general consensus
on the desirability of removing
Octroi duty™. ] v '

am %g W@ & 5 ogw v
#fET wAHz a2 R fegem
¥ @F qumfmt S & werE
gl o fafe wwE &1 FEAr
|1fgq fF @z gEax mwm 3|/ &
ﬂﬁé%ﬂﬁwwaﬁaﬁmﬁw
gzaarcﬁ?' wE

wgr . ax fafaw #r Faa g,
FHET ¥ FQT B

“The Committee, however, regret
to note that the coastal shipping in
the country is on the decline and
the amount of cargo traffic has fall-
en from 40.77 lakh tonnes in 1962
to 14.72 lakh tonnes in 1974.”

WET 9T 40 @TF AT AN 14 @@
I W 2 AZEWAL AW W
HIfC TRy FaT g @y @ 2

aay fom feaa =@ ®@ £

“The number of ships has gone
dewn from 140 in 1964 to 56 in 1973
and the tonnage has gone down
from 4,11,961 to 2,20,217.”
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ot & sr¥ wga g f 5 Oy
W wg urr e g1 T § vy faierd
oy & ) e Faredardt age ¥ wwar
W ¥ &m ® Juae W )
cgmaeE X Wi o WE Ty W
¢ A ¢, faawiam g R 8,
BER TiET Ay FOT T ARy R
i afeqt Fasr <3 o -
22321 fear i 2232 mfear wy &
o W ¢ Wi TR 24 ¥ FIAT
W g 27 TME wET W
e B

“The net loss suffered by the
Delhi Transport Corporation during
the year 1072-74.4s Rs. 4.98 qyores
and !n 1873-T4, it is Ra. 6.38 croies”

It 18 improving; they are making 2
progress

g NRAT 1 E E 1 owa o e
R gW 2~ 7 QT Fe w4
w11 oz Wt TR 2 v mfear
Wy Ty & omgd §, T WER
TET F W AG T A7 AR A

AT F WIT AEE A& )
g firdt oft & ¥few e
wraar &7 80 9vET QUQNAT W
W AT A B, I NTATW &

ol
Prgme gn vaww ¥ @ a@
FmHA W A @ E, A5 TS
twomfear 31 = f W oww
R AT oW N
geagwdy wA2Y ¥ & fegasfaay
% 34 Arew 7 & g wed WA

wgw § T oW oww o wR §)
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T gt § g s mww
& 3eet fome azarT B A
9w oA & fars Wagy

“The Committes would sccord-
ingly suggest that the Government
should give serious thought to the
problem and evolve without any
delay & coordinated machinery eap-
able of curbing effectively those
irdulging in different types of eco-
nomic offences in the import and
expert tirade, That the existing
machinery ia not effective will be
clear from the fact that during the
las, three or four years only one
case of malpractice in respect of
Jute consignments enroute from the
mill to the Calcutta Port for export
wiug detected”

g FAer geME # oam )
IAA W TFN TS e
t IR amar 5 w0 wu
&7 9T IAX 1 A T W €
T fomy a7 wReQ AT Az w
Satet g7 v Ty uwmrfe
¥y oA 2° wrr Tiwr fidremew
afe1) w7 TEA A qEe w1 2
Aifaw ) =i AT oNT A AT W
amﬁﬁ-maa*%m%rm
INg «F g @ T

SHRI SUBODH HANSDA (Midra«
pore): Mr. Deputy-Speaker, Sir, we
are discussing today the demands for
grants relating to the Ministry of
Transport and Shipping. If you look
at today’s paper, Stateman, you will
see that nine persons have died in a
road accident. s

Now, the road accidents, partica-
larly on the national highways, were
gradually incressing On the Na-
tional Highwey No, 6, which goes
fron Calcutta to Bombay, and om
G.T. rosd, every day you can see &
number of accidents happening on
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that road. 1 want to know from the
Government why these accidents gre
increasing, day by day, taking the
lives of 50 many people. Today, tra-
velling by road has become insecure
due {9 50 many reasont. I want to
know from the Government why it ic
allowing the running of liquot hou-
sey—whether it ig country liquor or
fmegu liquor—on the sides of the
nationul hiwhways. There are not
only liguor houses but there are also
somg small hotels which have come
up olong the sides of the' nationai
highwiys, and all the hotels are sell-
ing country lquor, The drivers
particularly the heavy truck drivers,
take the liguor and, in gn intoxicated
conditim, they drive the wvehicles.
This is one of the reasons why acei-
dents ure increasing day by dav.

Another thing ig the hijacking
menace  which goes on  every day.
We bave read in the papers that
in We:t Bengal and in many other
pluces, that a number of truck:
have been hijacked, Some time
back, on National Highway Nu.
6, the passengers were looted.
trucks were 'ooted, and the truck
owners closed the roads just to gt
rid of this menace and to bring it to
the notice of the Government Un-
fortunately, though there is the High-
way Petrol Police. the patrolling is
not done properly, and that iz why
thig hijacking 15 going on. I hope the
Minister will take care of these things
<n that at least guring night time the
drivers can drive their cars or trucks
safely from one place to another

Now. this Haldia Port is coming up
1 hava seen in the report that Rs 43
lakh; have beer sanctioied for con-
structing the road from Kolakhat lo
Haldia. But for a long time. there
have been misting links which have
na yet been constructed. The Haldia
Port praject is mow nearing compla-
tion and it is going te be commission.
ed .very soon Sa, unless thig road is
gepstrueted, there will be a lot of dif-
fiewlty in transporting coal to the
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Haldia port—and we are thidiiiyg’ o
exparting coal from the Halila port

I would therafore request that th!;
road may be constructed a5 quickly as
possible.

Now, there sre other roads also, I
have not seen in this report a mention
of the O.T. road, which is a narrow
road connecting Caleutta and Bubha-
neswar by the ghortest route This
road is still nerrow. This 4s & very
important roag end it must be taken
up just to make the distance from
Calcutta to Bubhaneswar shorter,
There is no mention of it here in this
report and there is no mention also, of
any bridge across the river Suvarns-
rekha, over which the ropd lles, Un-
lesg there ia & plan for & bridge and
the bridge is constructed over the
river Suvarnarekha, the OT. road
cannot be consiructed from Caleutta
to Bubhaneswar. Therefore, there
must be some planning for the bridge
on the river, Suvarnarekha,

Regarding this road transport, Mr.
Daga said that most of the State Road
Transport Corporationg are loging con.
cerns. I do nol know why public
sector undertakings, particularly, road
transport undertakings, are losing
concerns, When private concerng ean
make profits, I do not see any reason
why State Hoaj Transport Organiza-
tions should be losing concerns. The
Central Road Transport Corporation
which has been set up long back is

'so now runninz at a loss for the last
few years, Now, this organization
hag no sort of business It is gerving
all the pubhic sector undertakings,
particularly, transporting foodgrains,
fartilisers, coal and other things from
one place to the other. In spite of all
these things. this Central Road Trans-
port Organization is running at a loss
In this report no reason hat heen
shown for the losses it is sustaining.
Therefore, we want to know from the
Minister why such things are happen-
ing.

Many things have been saig about
the Caleutta Port, But, in this re-
port, only the mame has been men-
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tioned and thet too within brackets
as Haldia Dock Projest. No problem
hag been weationed in this report,

whether Calulta Port iteelf hag got

tieny problems, ang it is full of pre-
blems. Calcutta Port is almost in

dying condition. Siltation is
for a long times ang it §s &
heavily. To sove the Calcutts Fort,
the Farakka Barrage was conceived.
The Farakka Barrage is also not aule
to give any 1erult, Now, the Central
Dredging Corporation is alio con-
tinuing the dredging but the silt which
is derositing heavily cannot ba re.
moved. As a result, big draft ships
which are likely to come inside the
Calcuita Port cahnot eomc Inside.
Therefore, Government must serious-
ly think and tske necessary steps to
prevent siltation of the Calcutta Port
which is serving a big hinterland
starting from U'P ang Bihar ang on
the eastern wcde, Assam, Meghalaya
ang other Btales. This will create a
problem, not only an ‘sconomic pro-
hlem but other problems also At the
same time, this Haldia project is also
coming up. It will be commissioned
very soon—that 13 what the report
indicates But we do not kndw how
soon this project will be commission-
ed. Some foreign firms were given
contracts for qredging the Haldia
port area and their contracted period
was over and now no dredgng is go-
mmg on—ang f the Government intend
to make the port a deep draft port
which will go upto 40 ft., and if the
silting will coniinua, the whole at-
tempt of the government to make it a
deep draft pory wall be ‘iustrated.
Therefore, I would suggest that the
dredging of this port must continue.

i
£8e

There is another thing, Much water
hag flowed regerding a ship-bwlding
vard Expert committees were ap-
pointed. Tr-hminary project reports
were made. But I would say that the
Governmant siould look at the pro-
Llomns of West Bengal,

As my friend has already indicated,
out of 0.5 milllon educated unemploy-
ed people who got their names regis-
tered with the Employment Exchange,
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2 milliong are from West Bengal, The
number is gradually going up. If you
do not tackle this problem of un-
employment n West Bengal, we wilt
have to face » bad situation. This
problem of unemployment can e
solved by putting up some projects
like Ship Building Yards. The yards
must be locaty] at Haldia because
Haldia has go: its own advantages
and that js why I say there is great
justification fui the shipbuilding yardg
to locate at Haldia,

With these words I surport the
Demands for Grents.

THE MINISTER OF STATE IN THE
MINISTRY CF SHIPPING AND
TRANSPORT (SHRI H. M. TRI-
VEDI): Mr. Teputy BSpeaker, I am
grateful to you for having allowed me
to intervene in this debate at this
stage. 1 would not go over the whole
picture which has been presented ir
the Ministry's report, but I would deaf
only with some of the points which
have been raised in thig debate.

In so far as dredging at Calcuita is
concerned, the Central Government
has accepteq the responsibility for a
number of vears In fact 80 per cent
of the cost iacurred in Calc.aia dredg-

ing is being borre by the Ozntral Gov-
ernment,

In so far ;s river trainig works
are concerned, in order that Calcutta
may continuz to maintain draughts
which are necessary for all vessels
which are likely to come there, river
training works have also to be under-
taken.

In so far as ship building is con-
cerned, we have, in fact, something
like four yarde, Mazagon Docks has
a capacity cf huilding veysels  upto
20,000 tonnes; Garden Reach 135,000
tonnes, Vizag has already been buuld-
ing at the rate of 3 vessels 5 year but
we hope that ;n the near fulure Vizag
shoulg be uvle to attain a capacity of
heing able o deliver something lke
4 vessels. B:sideg that, members are
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building vessely upto 80,000 tonnes,

With regarg to wmew shipbuilding
1 do not went to repeat the
answers which have already been
given 1n answers to severa} questions
in this House A techno-economic
group examined something Like 11
gites whicn v (e proposed by the
Maritime Stite Governmems ang re-
commendeq fuur possible sites Those
ppssible sitey are Haxira in  Gujarat.
Quelavanganmi in Goa, Haldia and
Pearedip. Since then foreign technical
consultants were appointed, They
have also repmteg ang the reports of
the foreign c¢oumsultants s under con-
sidaration,

SHRI P, G. MAVALANKAR (Ame-
dabad): For how long will Govern-
ment go on Jonsidering it?

i

SHRI H. M RIVEDI: I had an
occagion to answer previously that
these gre <cry large pro,ects which
involve very irrge finance and, there-
fors, it 13 not merely the rec.apt of the
techmcal repnrt which determunes
approval of the project,

A reference was made hy my fii-
end Mr, Stephen to the Super Tanker
Oi} Termunal Lerth at Cochun It 1s
quite true that a great deal of con-
sideration wug given to the project
It ig also ‘rue that it had reached let
us say at least the techn.cai stage of
approval [he Cochin Super Tarker
01} Termuna] Berth i reiated to the
expansion of the refinery at Cochin,
The extent of «xpansion hss to a large
extent been deternuned but it is not
yet final Secondly, the Super Tanker
Oil Terminal Berth at Cochin would,
even if it nad been progresied with,
wouldg have been mono-cemmodity
barth. Thirdlv, some remavks were
made about the possibilit; of tran-
shipment of c:l from a large tanker

in safe watery near Balaya, something
like five to six sxperimesits have al-
ready been conducted.

However, the most jmporisnt point
to note is this The consideration of
this matter in its flnal #tvges has
come to be related with the possbility
of Bombay ilich Qul being suppled to
Cochin Reduery. If Bombay High
Oil is to be supplied to Co-
chin refinery, then, obviously
Members will no doubts ap-
preciate the point that transportation
ig likely to be in such tankers for
which no super-tanger oil terminal
berth at Cochin would be needed.
It s not possible far the Mmistry of
Shipping and Transport to say how
much and at what stage Bombay High
0il will be available. But I thought
I could give this information so that
hon Memb~rs may appreciate the
point Although certain things were
technically examined and practically
approved, certaln newer develop-
menty have taken place which, in re-
lation to the cost of such projects,
one cannot really ignore 1 would
leave it at that

SHRI C M STEPHEN ¢ there any
other new factor, apart from Bombay
High Oil, which has come ap® All the
other matters which exidng at that
particular tiine would have been taken
into enmsideration when apyproval for
the scheme -ves accorded Tharefare,
my question 1 thix Now, apart from
the Bomba; High 01, is theie any
other new factor which hag arsen just
now to warrant another lnok being
given”

SHRI W. M TRIVEDI: 1 have &l
rcady referrog to the distinet possi-
bility of “ranshipment of ol from
large to smail tankers,

SHRI VA7ALAR BAVI: They are
always trying to avoid super-ianker
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berth, Hehtl?ialﬂﬂl!toiunﬁrm
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sl o PRivaEbr; -
glven twhat are iderations
¢h have come to be to the
profect, ko that hoh. Members will
appreciate the po:iticn

surg Mpltammad Ixmail referred to
recommendation regarding mini-
rmiln wage for seafarers and its appli-
cation to Indian seafarers on poard
Indian ships. The ILO recommgnded

h;\;’e n;:ly

& minimum = wage of 48 pounds.
As far ‘as we are concerped
ipn  this coun we have got
bipartite mac mery available

which has been set up by the Govern.
ment, In thi regard, we have recog-
niged both the unions at Bombay and
at Calcutta so that they can offer their
views op behalf of seafarers and
the assoclation of shipowners, Indian
and foreign, for employers views.
Their partite association in the Na.
tional Maritime Board is helpful in fix.
ing the wage applicable to Indjan sea
farers. Bui there 1s one thng wh:ch
T would like to make clear. We cunnot
contempjate a situation in which the
level of wages of Indran seafarers
would be totally out of tupe with the
level of wages prevailing throughout
the country We cannot also under
pressure ¥from such forces, as may have
if fact advised Shri Mohammad
{zmail, allow any international workery
unions to pressurjse us into accep-
tance of a so-called academic miniram
wage We have this bipartite machi-
nery with us. This machinery is there
to take care fully of the interests of
seafarers,

The hon. Members will be interested
to know, the differential in pay direct.
ly paid to the Indian seafarers and
the international minimum wage 18
presently being paid into our Fund for
the seafarers welfare by foreign ship-
owners. The seafarers welfare fund
has been set Up and operated by a
régistered society and Government Is
fn the protesy of considering certain
welfare sthéme for the Indlan sea-
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farers. I would, therefore, gay that
Government is taking fullest care in
the case of Indian seafaters, There is
one other aspeet, which, I think, we
shoudld note also, We have, something
like, a total registered strength ©f
about 50,000 seafarers of which some-
thing like 80,800 obtain employment
in  foreign vessels and only wbout
20,000 obtain employment in the In-
diam vessels. The level of wages of
the Indian seafarers would, therefore,
directly affect employment potential
on foreign flag vessels. For our sea-
men, We are, therefore, anxious to
maintain that employment. We have
set up a machinery for that pur-
pose

Then, Sir. certain references were
made to Inland Water Transport, I
coulq just correct the figures. The
India eeafarers are about 40,000 in
number and only aboui 3,000 of them
obtain employment on the Indian flag
vessels Coming back to the reference
made in regard to the inland water
transport, to the extent to which this
Ministry ean help and to the extent to
which the Ministry can progress, we
take note of some of the recommienda-
tions which were made by the Bhag-
wati Committee in that direction, How-
ever, again, I must repeat that the
general impression which has been Jeft
by the répoft of e Bhagwatl Com-
muttee 1s fhat thig country is naturally
endowed, With a number of inland
waterways which can be put to use
for the transporf of goods and passen.
gers immediately without any major
capital expenditure on dredging and
bringing them into use. That, I think,
15 not correct. Bringing into use some
of the riverways for the inland water
transport needs is likely to require
considerable amount of capital ex-
penditure, And, for that it is not
certain thatthe cost of transport thro-
ugh inland water fransport will,in
fact be cheaper thanall other modes
of trangport which have developed.
As you know, as far ag rail and
road transport is eoncerned, the dewve-
lopthent is ~onstderable over the yesrs,
Therefore, it is a question of compa-



ugso and we should be gble to
of

which seems to have been most neg-
lected?

SHRI H M TRIVEDI: After all,
there may be only few minor ports in
our country. The responsibility 1s par.
ticularly that of the State Governments
in the matter of development of
minor ports Development of minor
ports rests with State Governments.
However, I would refer to the fact that
in the Fourth Five Year Plan, there
were certain ocentrally.sponsored sche-
mes. The Central Government did
sponser certain schemeg for the deve-
lopment of minor porty. All those
sflathws—about  four  schemas—did
malke a progress But, the Planning

exainple, with regard to Gopalpur.

SHRI H, M, TRIVEDI: Except for
the gurvey, 1 do not think anything
was done. However, we continue to

the Planning Commission to
accept the spillover schemes 1 think
that covers the ground that 1 wanted
to cover

v——

15.30 hrs

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

SxTY.#IRST REPORT

SHRI RAJDEO SINGH (Jaunpur):
Sir, 1 beg tp move:

“That thly House do agree with
the Bixty-first Report of the Com-
mittee on Private Members' Bills
and Resolutions presented to the
Heuse on the 81st Marth, 1876"

MR, DEPUTY-SPEAKER' The
question 1s:

“That this House do agree with
the Sixty-first Report of the Com-
mijttee on Private Members' Bills
and Resolutions presented to the
House on the . 3ist March.”

The motion was adepied.



